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1. Schemes for publication of books: 

The National Book Trust is step-
ping up its activitie~ under the Nehru 
Bal Pustakalaya scheme for pro-
dudion of children's literature in 
different languages. These books 
are inexpensive, and in the choice 
of titles emphasis has been placed 
on Indian cutture,. the freedom 
movement, life and works of out-
standing Indians and excerpts from 
the works of great Indian writers, 
along with other appropriate 
themes and subjects. Otherorgani-
sations including NCERT and the 
Publications Division, Ministry of 
Information and Broadcasting. also 
bring out suitable material for chil-
dren. 

2. Operation Blackboard: 

Under the scheme of Operation 
Blackbpard, the Central Govern-
ment provides a library of about 
20C books in primary schools. 

3. Assistance to Voluntary agencies: 

Under the scheme for Innovative 
and Experimental projects of the 
Department of Education, assis-
tance is being given to voluntary 
agencies, inter alia, for developing 
children's literature. 

4. Exploratory Scheme of NBT: 

The National Book Trust has intro-
duced an exploratory Scheme to 
encourage private publishers and 
voluntary agencies to produce 
books for children. 

5. Children Book Fairs. Seminar and 
Workshops: 

Children's Book Fairs, Seminars 

[Eng/ish] 

and Workshops for those con-
cerned in the production of chil-
dren's literature are organised 
through the National Book Trust. 

Slta Ram Bharatla Institute of Scientific 
Research 

*564. SHRI RAMESHWAR PRASAD: 
Will the PRIME MINISTER be pleased to 
state: 

(a) what is the status of Sitaram Bhara-
tia Institute of Scientific Research, Delhi; 

(b) the extent of Government control 
over this Institute; 

(c) whether the institute has framed any 
rules relating to appointment and other serv-
ice conditions of its employees; and 

(d) if so, whether these rules have been 
cleared by his Ministry or any other Ministry/ 
Department of Government of India? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN DE-
PARTMENT OF EDUCATION IN THE 
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (PROF. M.G.K. MENON): (a) 
Sitaram Bharatia Institute of Scientific Re-
search is a Society registered under the 
Societies Registration Act and is a private 
scientific research institute. 

(b) This institute has been reco~nised 
as a Scientific and Industrial Research Or-
ganisation by the Ministry of Science and 
Technology (Department of Scientific and 
Industrial Research) and its present recogni-
tion is valid upto 31.03.1992. As a private 
institution, Government does not exercise 
direct control over this Institute. 

(c) Yes, Sir. 
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(d) The Institute has its own Council of 
Management to deal with all matters relating 
to rules, regulations and service conditions. 

Theft of a Gun from Kanpur Gun 
Factory 

*565. SHRI RAM BAHADUR SINGH: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether It IS a fact that a 28 Km. 
range gun was carried by a private truck In 
Fatehpur (U.P.) on 17 February, 1990; 

(b) whether this gun was stolen from 
Kanpur Gun Factory. 

(c) whether the police at Banda had 
taken custody of the truck with the gun: and 

(d) If so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (DR RAJA 
RAMANNA)' (a) to (b). The Gun Factory. 
Kanpur despatched on 16.2.90 certain gun 
components by road In a private truck to 
ordnance Factory. Jabalpur for carrying out 
flntshlng JObs. ThiS vehicle was taken Into 
custody by Banda Polrce on 17.2.90 and was 
challaned for vlOJance of some prOVIsions of 
the Motor Vehicles Act. The truck was re-
leased on the same day after security had 
been fumished by the truck-owner. The stores 
reached the destination on 18.2.90 intact. 
This was an authortsed movement and not a 
theft. 

Destruction of forests for Rayon 
production 

*566. SHRI MUllAPPAlL Y RAMA-
CHADNRAN: Will the PRIME MINISTER be 
pfeased to state: 

(a) whether Government have made 
any study to determine the quantity of wood 
utilised and the extent of forest land affected 
by the supply of raw material to rayon facto-
ries in Kerala; 

(b) if so, the findings thereof; and 

(c) the remedial measures taken to 
prevenVcurb the destruction of forests for 
rayon production? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND FOR-
ESTS AND MINISTER OF STATE IN THE 
MINISTRY OF PROGRAMME IMPLEMEN-
TATION (SHRIMATI MANEKA GANDHI): 
(a) to (c). According to the mformatlon given 
by the State Government, forest based raw 
material are being supplied to only one rayon 
factory viz. GRAS 1M industries for Rayon 
Grade Pulp production. As per the agree-
ment executed With the firm on 27.1 0.88. 1.6 
Lakh M.T. Eucalptus and 0.4 lakh M.T. 
bamboos are to be supplied annuany for 5 
years. The bamboo resources survey has 
revealed that the bamboo available in North-
ern Circle IS sufficient to meet the require-
ment of the industry. The Eucalypt~s ~rv~ 
conducted in 1987-88 has reveafed".' 
Eucalptus plantations in Northern, Vested 
Circle. Central Circle, Ernakulam region of 
Kerala Forest Development Corporation and 
Kothamangalam and Munnar Division of High 
Range Circle is sufficient to meet the require-
ment of the industry. 

Bamboo is allowed to be harvested as 
per bamboo felling rules. Eucalyptus planta-
tions are harvested on Coppice Rotation. No 
fresh natural forest area is cleared for raising 
Eucalyptus PlantatIOn. The existmg Euca-
lyptus plantations are being scientifically 
managed With the objective of enhancing 
their productivity. Destruction of forests for 
rayon production is not taking place as for-
ests are being managed scientifically. 


